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Employment Exchanges

388. Shri Assar: Will the Minister
-of Labour and Employment be pleas-
ed to state:

(a) whether there is any arrange-
ment 1in Employment Exchange offices
to register persons who wish to serve
in any part of India;

(b) whether there 1s any arrange-
ment in Employment Exchange Offices
for the persons who wish to serve in

the Andaman and Nicobar Islands;
and
(¢) 1If not, whether Government

will consider open'ng a Central Em-
ployment Exchange for such services?

The Deputy Minister of Labour
-(Shri Abid Ali): (a) and (b). Yes.

(c) Does not arise.

Land Reform Panel

388. Shri T. K. Chaudhuri: Will the
Minister of Planning be pleased to
.state:

(a) the name of the State or States
where the recommendations of the
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Panel on Land Reforms have been
given effect to; and

(b) the name of the State or States
where no legislation for the abolition
of feudal or private land lordism of
the system of intermediaries between
the State and the tenant cultivators
have yet been introduced?

The Deputy Minister of Planning
(Shrt S. N. Mishra): (a) and (b). A
statement is placed on the Table of
the Lok Sabha. {Placed in Library.
See No. LT-376/57.1

Indians in Ceylon

390. Shri Shivananjappa: Will the
Prime Minister be pleased to state:

(a) whether the Labour Minister
of Ceylon recently announced a new
scheme to implement Government's
Ceylonisation Policy on Estates; and

(b) it so, whether this new policy
affects the surplus Indian immigrant
labour?

The Prime Minister and Minister ol
External Affairs (Shri Jawaharlal
Nehrn): (a) Yes, Sir.

(b) The Government of Ceylon have
assured the Indian High Commissioner
in Ceylon that their intention is not
to disturb anyone already employed,
but only to ensure that new vacancies
or new jobs are shared, particularly,
those in entirely new areas that are
to be opened up and put under tea,
under expansion schemes already con-
templated.

Aliocation to Himachal Pradesh for
the Second Five Year Plan

391. Dr. Y. S. Parmar: Will the
Minister of Planning be pleased tc
state:

(a) the toal amount sanctioned fo!
Himachal Pradesh towards plannet
expenditure under the Second Five
Year Plan for 1956-57 and 1957-58 anc
the amount spent fowards the plan ¥
1956-57 and i 1957 upto 31st August

(b) whether it is a fact that tht
progress of the Plan in Himacha
Pradesh is according to schedule; ant





